BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE AT CHENNAI
Orlgmal Appllcatxon No. 12 of 2025

_mehghts Biessmgs Apartment Ownersh1pAssc)01at10n
- A Society underthe Tamil Nadu Soc1etles

~ Registration Act, 1975

.. bearing Reg. No. SRG/CHENGALPATTU/QI/ZOZI
. F10, Citilights Blessings Apartment,

~. 42, Kovalam High Road, Kelambakkarn -

o -_';-Chengalpattu D1stnct603 103

| o “Represented by its signatory
-Thomas K Abraharn Assomatlon Member

S ...Applicant
s Vs
: :_-_:'The Dlstnct Envxronmentai Engmeer :
S Tamil Nadu Pollutlon Control Board
S _'Maralmala1Ad1galar Street
o 5"__Z'Next to Mun1c1pal Ofﬁce
- Maraimalai Nagar, Chenna:l
S Chengalpatt_q Dlstnct 603209 & Ors
...Respondents
~ [SNe[  Description Page No.
[T, [ ADDITIONAL REPORT FILED BY THE 1-8
| | FIFTH RESPONDENT - TAMIL NADU
| | POLLUTION CONTROL BOARD
q2000 Annexures S 9-13

o Flied by
Thlru S. Sai Sathya Jith,
_Advocate, Chennai.







-.Applicant

o District nvimngeﬁtaﬁngineer,

T amﬂnédu Polution Confrol Board
Chengalpatty’ Dist.@ MaraimalaiNagar




4. The District Collector
Chengalpet District, : e L
Collectorate, GST Road Chengalpet— 60'
collr-cpt@niec.in S

5. The District Enmcnmental Englneer
Tamilnadu Pollution Control Board,
MaraimalaiAdigalar Strest,

Next to Municipal Office, |
Maraimalai Nagar, Chennal-663209
Chengalpattu District. =
deemmn@tnpeb.gov.in

6. Salt Commissioner's Office,
Rep byits commissioner
Lavan Bhavan, 2-A Lavan Marg
JhalanaDoongri
Jaipur 302004
Rajasthan
lavan-ri@nic.in.

office at Maralmalaladlgalar street; Maranfnal N__
do hereby soiemnly affirm and sin cerely State e f_ gy

prayers:

“d. Direct the Respondents to remave




- Rood {Geo Loeation

' ,Waier (Preventzon and Control af

jer ,.rder/ arders as thzs Hon'ble Tribunal may

"‘ecessary inthe znterest of j ]ustlce ”

du.es;nondent has filed its report on

.i ,'_.i;-ennai and the samie may be

o ~ RV

iy ﬂmmremen ai-Engmeen
Tamiinadu Poflution Control Board
Ghenga!ﬁaﬁu Dist.@ Maraimalai Nagar-




Jerithig

fron: DTCP dated 28
Squm. The said apartm
of Buckingham - Canal
Regulatloﬁ Zone.

rMagar e
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ce Panchayat shall create awareness among

\f associations in the local body ares

Tamﬂné an Gentrol Bsard
Ghengaipaﬁu Dist.@ Maraimalal Nagar




| mtempted 1 i';ﬁ‘; b

through sewage cets in Kel

(Southern Zone) may be pleased 1o pass su
this Hon’ble Tribumal m&y deem ﬂt an -proper In

this case and thus render Justxce e

L GKesavamoorﬂlya Sfﬁ

.M'ara’iina]aladlgalar street Marannalax._-. ~Nagar, er aluk,

Chengalpattu Dlstnct, do hereby Venfy‘ that the
report are true to the best of my knowledge thr

.Ghenga}pattuﬂ @Maraimataa Nagaf




A VLR vl ~ L

/TNF CBIMMN!SWM[ZGZS dated 21, 03 2025

. *********‘k*

y h as 'een specn‘“ ied for the zmplementat;en of solid waste
& local bodles |

atlonél Green Tnbunai (SZ) Chennal inits order dated
o, _'of'2025 (SZ) d:rected the foltc:wmg,
venﬁ/ the acﬁans a!ready taken I ho act!on has been

T ,a?ateiy and subm!t a reporf to fb:s Court before the




Agaln the TNPCB offi caais Olo DEE Maraumalar Nagar :-mspeuﬁ ed a;d 31te an f

out and bnng them before law. -




o TS
For Chalrperson

_ef_-_'_ ‘ecretary to Gevemment
ate Change & F-“orests Department
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mwf ULLUTI.N CONTROL BOARD

o ft’“-“"‘m'_’me“* 'aquF 01 053812025 Dated 10.06.2025

/ :_GU!NDY CHENNAI - 600 032. -
- 139 Fax: 044«22353@68




dispose the sewage which was. ‘tri{ércep'fed"tﬁ‘rduég' sto
collected through. sewage tankers in’ Kelambakkam _Viiage_

The receipt of the proceedmgs shali be acknawledged 'and. a reply::shall be'_.- ey )

furnished within Fifteen days from the date of thls net[ce

It is informed that, non-receipt of any rep!y thhm the escnbed perioci wﬂl be._'_' R

construed that you have no satisfactory explanatlon ‘to

contraventions and action will be taken on. merits in accordance ith

To:
The Block Development Officer,
Thituporur Panchayat Union,
Chengalpattu District — 603110
Copy Submiitted To:

1. The Additional Chlef Secretary to; Govemment .
Environment, Cltmate Change & Forests Departmen’t?
Secretariat, Chennal-GOO 009 L

2. The Addl‘aonal Chief Secretary to Govemment S
Rural Development and Panchayat Raj Deparfment'.g-'_'f'
Secretariat, Chennat-600 008.

3. The Commissioner;

Directorate of Rural Development& Panchay'.. Raj

Panagal Building, Chennal - 600" 015 '_ : o
Copy-to: . ok
1. The Joint Chief En\nronmental Englneer (M)
Tamil Nadu Pollution Control Board, =
Chengaipattu..

2. The District Enwronmental Engmeer , :
Tamil Nady Pollution Control Board, o
Maraimalai Nagar. 3

37 File.Copy.

'er_ to the above sazd:-"i_j".;'-.'.-'_. i






BEFORE THE HON'BLE NATIONAL* S
* GREEN TRIBUNAL o
SOUTHERN ZONE AT CHENNAI S

Orlgmal Appllcatlon No 12 of 2025

C1t111ghts Blessmgs Apartment
OwnershipAssociation - : R T
A Society underthe Tamrl Nadu 8001et1es S
Reglstratron Act 1975 R
bearing Reg.

No. SRG/CHENGALPATTU/Q 1/2021
F10, C1t111ghts Blessmgs Apartment,

42, Kovalam High Road, Kelambakkam
Chengalpattu D1strrct603 103 '
Represented by its signatory

ThomasK Abraham Assoma’aon Member i

Apphcants 5 _: |
The D1strrct Env1r0nmenta1 Engmeer
Tamil Nadu Pollutwn Control Board

Mara1ma1a1Ad1galar Street
Next to Municipal Office, -

Mara1ma131 Nagar Chenna1 SISO

Chengalpattu Drstrlct 603209 .& Ors

Respondents;'- |

ADDITIONAL REPORT FILED BY ’I‘HE :f -

FIFTH RESPONDENT - TAMIL NADU L

POLLUTION CONTROL BOARD

Advocate for Respondent TNPCB
Thiru.Sai Sathya Jiﬂl R
Advocate, Chennal | o

Date 39.10.2025 : R

Date of Hearing:13.102025




